h | TEM NO 33 COURT NO. 5 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s) . 16224/ 2016

(Arising out of inmpugned final judgnment and order dated 20/06/2016
in CMAP No. 28907/ 2016 passed by the Hi gh Court O Judicature at

Al | ahabad)

LALI T KUMAR SRI VASTAVA Petitioner(s)
VERSUS

AVNI SH KUVAR PANDEY AND CRS. Respondent ( s)

(with interimrelief and office report)

Date : 11/07/2016 This petition was called on for hearing today.

CORAM :

HON BLE MR JUSTICE J. CHELAMESWAR

HON BLE MR JUSTI CE ABHAY MANOHAR SAPRE
For Petitioner(s) M. P.N. M sra, Sr. Adv.

M. Raman Yadav, Adv.

M . Syed Mehdi | mam Adv.

M Shar ad Chauhan, Adv.
For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng

ORDER
Leave granted.
There shal | be interim stay of t he operation
t he
i mpugned judgnment of the Hi gh Court.
[O P. SHARMA] [ RAJI NDER KAUR]
AR- cum PS COURT MASTER
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